
THE GAUHATT HrGH COURr Ar GUWAEAJT. 
- - -^

(HrGH c6tftG;E;M-EIGND, rurzoRAt{ AND ARUNAcHAL PRADESH)

No.Hc.vrr-87/ 19es7 9813 7l

From

To,

Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

Shri Imtiaz Ali,

Distrid and Sessions Judge,

Goalpara.
Dated Guwahati, the

Station leave permission.

ll^o5 1u|y,2021.

sil-
JT.REGISTRAR (VIGILANCE)

Your letter No. D]G /3556 Dated at Goalpara the 3Os June, 2021.

With reference to the above, I am directed to inform you that your

prayer for station leave permission, with your official vehicle, at your own cost,

ftom 03.07.2021, after office hours, till the moming of 05.07.2021, has been

granted. Further, the Additional District & Sessions Judge, Goalpara will remain in

charge of your court and office in your absence.

faithfully,

lrP
JT.REGISTRAR IVIGILANCE)

Memo No.Hc.vu-8t l$gat QB)4 lA, a"."a o5f +f zoq PP

Copy to:

Sub:-

Ref:-

Sir,

1, The Project Manager, Gauhati High Court,


